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No. 27

"

DETENTION AND RELEASE OF MEMBER

The lollowing message addressed to the Hon’ble Spe'lker Delhi Vidhan
Sabha. Delhi. was received from the Addl. Deputy Commlssmner of Police
North West District. Delhi:

"I have the honour to inform you that Sl‘lri Surender kumar, Hon ble
Member ol Legislative Assembly. Delhi along\\'nh his suppo-rtcrs was detained
w/s 65 of Dt_‘lhl‘ Police Act for disobeying the lawful dirc%:lion of Police al
Village Kanjhawala. Delhi at12.05 PM on 18.3.2004.

fHe was released along with his supporters at 12.40 PM from P.S.

Station Kanjhawala on the same day 1.e. 18 320047
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